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RE: BOMB BLAST AT THE RSS

HEADQUARTERS IN MADRAS ON
8-8-93

(Translation]

SHRI MADAN LAL KHURANA
(South Delhi) : Mr. Speaker, Sir, I would
like ‘to draw your attention as well as the
attention of the House to .he tragic bomb-
blast tha. occurred at the RSS Head-
quar.ers in Madras on 8th August. Ele-
ven innocent persons were killed and many
injured in this explosion. This explosion
is also a part of Bombay and Calcuita
bomb blasts and similar to those explo-
sions. Whatever happened in the office of
RSS in Madras is the work of the external
forces. That is why we have demanded
for a CBl inquiry into it and punsh the
persons re.ponsible for it. We are de-
manding a CBI inquiry into it because
there is also possibility that the persons
involved in this conspiracy are from out-
side Tamilmadu, (Interruptions)

The terrorist aciivities are increasing
becau.e of the criminalisa.ion of politics
in the country. The Government may
please clarify as to whether t had prior
information about :he smuggling of RDX
explosives in Tamilnadu“and if so, what
ac.ion was taken by the Government ?
Had .he Central Government exposed the
conspiratorial alliance for bomb blasts
between the mafia and the international
gangs and arres ed them, the recent bomb
blas: could have been averted.

1 have one another po.nt to raise that
Parni Baba, the leader of the Jehad move-
ment in his speech—as referred to in the
newspapers recently—threatened to blow
off the RSS office and ‘Kanchhi Ma:h’, It
was not a mere threat but esome persons
were working in this direction. A bomb
blast has already occurred at the RSS office
and 1 would lke to say that ‘Kanchhi
Math’ should be saved...(Interruptions)

An international agency has been in-
volved in the Madras bomb explosions, and
they want to destroy the unity and inte-
grity of the country. Therefore, I would
like the Government to give a statement
34—724185/94

on it and save the country. I would also
l'ke to know the measures being taken by
the Government to check the tendency of
criminalisation in politics in the country.
[English]

MR, SPEAKER: Is the Government
interested in responding to it? (lnterrup-
tions)

MR. SPEAKER : Now, Shri Anbarasu
Era to speak.
(Interruptions)

MR, SPEAKER : I will allow you after
him.

(Interruptions)
[Translation]

AN HON. MEMBER: A CBI inquiry
should be conducted into it.

MR. SPEAKER : Look, .here is no use
to speak like this.

[English]

SHRI ANBARASU ERA (Madras
Cen:ral) : Mr. Speaker, Sir, the ghastly
incident of bomb blast in the RSS Office
in Chetput falls in my own constituency,
that is, Madras Central. It is really very
unfor.unate and a heinous crime has beea
committed. Whoever it may be, Sir, I
wish the Government of India should take
serious steps to find out the culprits.

Sir, I really appreciate the effective steps
:aken by ihe Prime Minister by sending
Shri Rajesh Pilot immedia.ely to Madras,
(Interruptions) 1 am coming to the point;
please wait for one m nute,

Sir, the Prime Minister of this country
promp ly and immedia.ely sent Shri Rajesh
Pilo: whereas the Chief Minister of Tamil
Nadu was more interested in the elec-
tion campaign. Therefore, I appreciate the
steps taken by the Central Government.
(Interruptions)

The bomb blast took away the lives of
eleven persons. (Interrupt.ons)

SHRI M. R. KADAMBUR JANAR-
THANAN (Tirunnelveli) : It is natural
calamity.

SHRI P. G. NARAYANAN (Gobichet-
tipalayam) : Do not politicise this kind of
an issue (lnrerruptions)
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SHRI ANBARASU ERA: 1 reg

ty
1 finish what 1 want to say.
At 1.45 p.m. the bomb blast took place.
It was promptly briefed by the Press peo-
and the Government officials to the
Chief Minister, But the Chief Minister
did not understand the gravity of the inci-
dent. She was simply interested in the
campaign for the elections and went away.
Only after our PM sent the hon. Minister
of State for Home Shri Rajesh Pilot that
she came back.

SHRI A. ASOKARAJ (Perambalur) :
1 am seriously objecting to this, Sir.

MR. SPEAKER : I am allowing you.

SHRI ANBARASU ERA : This is the
offshoot of the ha!red and venom preached
by the BIP. This is nothing short of their
own making. It is becanse of the BIP
preaching hatred and wviolence. .. (Inter-
ruptions) ... that this incident took place
in Calcutta, This RDX culture is now
spreading in Tamil Nadu also. 1, there-
fore, appeal all my brothers no: to resort
to preaching violence and hatred. Please
come :0 the path of peace. It took away
the lives of cleven persons in my consti-
‘tuency ...(Interruptions)... 1 caution our
BJP friends about what is happening in
Bosmia. Let them think about jt. I cau-
tion our BJP friends to :ake lessons from
Bosnia and Serbia where Christians and
Muslims are fighting. Let us not divide
our society on the basis of religion.

MR. SPEAKER : 1 think you have done

it now.

:
:
s ¥

¥

B SHRI ANBARASU ERA : 1 do not ob-
“ject to the enquiry by CBI. But at the
same time I want to inform the Central
Government that since ..’

MR. SPEAKER : Please sit down now.

~ SHRI ANBARASU ERA : I do not have
any objection for investigation by the CBI.
But at the same time, I want to know why
the Chief Minister of Tamil Nadu wants to
pass on the baby to the Central Govern-
ment. Is she admitting that her Govern-
ment is incapable of conducting the en-
< qui:ry ? (Interruptions) .. . *#*

*¢ Not reconded.

MR. SPEAKER : Please sit down fioW.

If you do not sit down, .t is not going
on record now.

SHRI M. R. KADAMBUR JANAR-
THANAN : They are alleging anti-national
activities to us, Sir.

MR. SPEAKER : It does not look nice
to talk to each other like this.

SHRI P. G. NARAYANAN: Mr.
Speaker Sir, the unfortunale tragic bomb
blast which occurred the day before yester-
day at Madras killed eleven people and
injured several persoms. It was a power-
ful blast which caused extensive damage to
‘he building also. 1 submit that it is an
act of anti-nationals and it is highly con-
demnable. At this stage we cannot say
whether RDX was used or not. As soon
as hearing about the blast the Staie Police
rushed to the spot with bomb disposal
sguad.

They recovered all bodies and the injured
were sent to the hospital immediately, The
Chief Minis'er has ordered the Crime
Branch (CID) to take up the investigation
‘mmediately. She has taken all the steps
to ensure peace in Tamilnadu and that law
and order in Tamilnadn is well-maintained.

First, she was under the impression that
the incident was a minor one. But on
reaching D'ndigul, she understood the
severity of the incident. So, she rushed to
the spot and met the injured also. She
also announced ex-graiia amount of Rs.
one lakh to each of the bereaved family.
(Interruptions). She has taken all the, steps.
Though the State Police is well-known for
its efficiency, this investigation should be
entrusied to the CBI because this blast has
inter-Sta‘e ramifications. It may be the
continuation of the Bombay and the Cal-
cutta blasts. It bas links with the March
explosion. So, it is proper to... (Inter-
ruptions) We are doing. We have imme-
diately ordered investigations. We . have
done everything (Interruptions)

SHRI ANBARASU ERA: You are
Incapable of doing that. So, you want to
pass it on to the Central Government. You
have totally failed. (Interruptions)
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SHRI P, G. NARAYANAN : We are
éapable. (Interruptions) This kind of a
blast occurred because of the Govern-
ment's fa'lure to take proper action in the
Bombay blast. They have not arrested the
culprits ; the important culprits are allow-
ed to escape from India. They have not
taken stringent action against the real cul-
prits., That is why, these kinds of blasts
occurred in other parts of the country. So.
the action of the Government of India is
comdemnable. (Interruptions)

SHRI ANBARASU ERA : Sir, what is
it that he is saying ? (Interruptions)

SHRI P. G. NARAYANAN : Yes. You
have not taken proper action in March.
You have allowed them to escape. (Imter-
ruptions). ‘The main culprits are allowed
to escape from India. That is the reason
that this k'nd of a blast occurred. (Inter-
ruptions) So, I condemn this action, The
CBI should take up the investigation im-
mediately (Interruptions)

SHRI E. AHAMED (Manjeri) : Sir, 1
will :ake only one minute.

MR. SPEAKER : Why is it necessary for

you? No. It is not necessary. There are .

other issues; I must take them up. You
are not coming from Tamilnadu. Please
sit down. It is not necessary. There are
other issues.

SHRI E. AHAMED : Sir, I
only two minules.

will take

MR. SPEAKER : Why is it necessary ?

SHRI E. AHAMED : I may be permit-
ted to speak for only two minutes.

MR. SPEAKER: Why? You do not
know anything. You do not have the per-
sonal information. It will not go on record.
Please sit down mow,

SHRI E. AHAMED : **(Interruptions)

SHRI ANNA JOSHI (Pune) : Sir, you
bave not allowed him to speak. (Inrerrup-
Hons)

** Not recorded.

MR. SPEAKER : Ploasc ¢it down now.
Mr. Ahamed, 1 cannot compete with you.
Please sit down. (Interruptions)

' MR. SPEAKER : Mr, Ahamed, please
sit down now, Shri Advani may speak.
{ Interrputions)

[Translation]

SHRI LAL K. ADVANI: (Gandbi-
nagar) : Mr. Speaker. Sir, day before
yesterday a tragic incident took place in
Madras and when a Congress Momber
from Tamilnadu was perticipating in the
discussion 1 felt very sorry to see that
instead of joining others in condemning
the incident, he was using this incident for
at:acking the State Government and the
RSS. But this will not solve the problem.
I think that the prevailing situation in the
coun'ry is favourable to such anti-social
elements and they have spread all over the
country. They are convinced that they can
easily escape after committing a crime in
such a vulnerable situa‘ion. Yesterday, I
wen: there and met the Chief Minister,
Governor, the Chief Secre:ary and also the
police officers. In the prevailing circum-
stances, it is not possible to ascertain whe-
ther RDX was used or not. However the
explosion was very severe. If at all guil-
lot'ne sticks were used, it is surprising that
two floors of the office building were de-
molished. Out of the 11 persons died im
the incident, the two persons could not be
identified. 1 saw the body of ome person
in the hospital whose lower part bad
blown off and the upper part was left.
His photo has also been published in the
newspapers &0 h's relatives may identify
him. I would like to submit that since I
feel that the incident is relaled mot to
Tamil Nadu and RSS alone, therefore, at
least those who have been the victims of
terrorism at one time or the other, should
no: speak like this. Just mow Shri Ana-
barasu was speaking. The Congress party
cannot forget that two former Prime Minis-
ters belonging to their party had fallen
victim to this terrorism. Does i mean
that they were at fault, and they spread
batred. Some hon, Members lovelling alle-
gations against the RSS and saying that
the RSS has created an atmosphere that
lod to the bomb explosion. That is why
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T hav: requested a: ‘he very beginning that
a CBI 'nquiry should be ordered into it...

[English]

SHRT ERA ANBARASU : I said ‘BIP’,
not ‘RSS’ (Interruptions) 1 said BIP prea-
ched hatred and violence. (Interruptions)

SHRI LAL K. ADVANI: These alle-
gatons will be levelled against all those
who become viciims of this kind of sense-
less violence. When even people who have
been in your party and who have fallen
victims are accused in this manner, what
would be your reaction ? You realise the
scnsibil ties.

[Translation]

All those 11 persons killed in the inci-
dent mav not be very famous as far as
Bharatiya Janata Party or other political
parties are concerned but...

[English]

They have been dedicated workers of
the Rash'riya Swayamsevak Sangh.

[Translation]

All of *hem led a dedicated life and
much more can be said about their life
story as ‘o how they dedicated all their
lives in *he service of the country. I met
the'r family members and felt their pain
and agony. In such a situat'on if allega-
tions are made against them or any pro-
paganda is made acainst them. it would
give rise to resentment and apita‘ion. The
Government should realise this fact,

Mr. Spe-ker. S'r, when I propoced for
the CBI inqu'rv into i*, I was aware that
it was not prss’ble withou' concurrence of
the Stote Government. When I met the
Chief Min'ster Jaylalitha the first thing 1
said to her was ‘hat T could not say amy-
thine =bout s ramifications. In reference
to M->dan' Baba she said that she was
aware of the speech delivered by him. 1
hope that an action would be taken in this
recard. T do not wan' to po into the
exact wordine or laneuage of the speech
but there was a reference of both the RSS
and Kanchhi Math. Therefore, 1 would
tike the Government to take action in thie

regard. At the same time adequa'e secu-
rity arrangement should be made ‘n the
‘Kanchhi Math'. Because if similar acci-
dent takes place there., the consequences
will be serious. When asked about the
CBI inqu'ry, she pointed out :hat though
the concerned department of the State
Government was quite efficient and could
do the en‘rus‘ed work however, it m’ght
have ramifications outside Tamil Nadu and
therefore, she was also in favour of it.
She also told that when the hon. Minister
of Home Affairs went there, she d'scussed
the matler with him but he did not make
any commitment, because he was not in
a position to do so. CBI is not under him
and the Government will have to take a
decision in this regard.

I would also like to submit that so
long as such signals are no' given to such
elements all over the country.

[English]

That crime of th's nature does not pay
and they are solitarily pun'shed for this.

[Translation]

So long as the Government does not
give such signal, the prevailing tendency
cannot be checked I would like to say
that there is great resentment all over the
country because the Government has not
taken any appropria'e ac'ion with regard
to the Bombay and Calcutta bomb blasts
so far. Last week during the discussion
on no Confidence Motion, our colleague
Shri Jaswant Singh ra'sed this ma'ter but
the hon. Prime Minister did no" feel it
necessary to give even a single word reply
to i*. The incident of bomb blasts in
Bombay occurred in March in  which
hundreds of people were killed. At that
time the Government had promised to
apprehend the culpri's and punish them.
But t1l now no culprit has been appre-
hend-d and ounished bv the Government,
I do feel that fa‘lure of the Government ‘n
desline with the incidents of Bombay and
Calcut'a give encouragemen' to such hap-
penings that has oocurred in Madras, 1
do no* know as to who are those elememnts
but they do get encouragement. There-
fore, the first and foremost thing 1s that
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unless the culprits and the politicians,
who have links with them, in the Bombay
and Calcutta bomb blasts are punished,
the process would not siop, rather it would
centinue and may lead to disastrous conse-
quences.

The hon. Prime Minister has referred
to lawlessness and we all of us are wit-
nessing it. Mr. Speaker, Sir, I would
conclude after making my submission
about bomb blast. The hon. Mnister of
Home Affairs and the Chief Minister of
Maharashira alleged Pakisian's involve-
ment in it, however, no evidence or other
facts were given to the Parliament in this
regard. Today I would like to submit
_that Pakistan has been interfering in the
ma'ters of Kashmir and Punjab and it
has also been suspected to be involved in
the Bombay bomb explosions. So much so0
that the hon. Minister of Home Affairs
and the Chief M'nister of the State have
made this allegation publically. I would
like the Government to take the House in
confidence and issue white paper on the
involvement of Pakistan in epreading ter-
rorism and violence ‘n India during last
few vears. It would make the factual
position clear to the people and the House
and it would strengthen our position in
the world. With these words I conclude.

SHRI ATAL BIHARI VAJPAYEE
(Lucknow) : Such an important issue is
being raised here and the hon. Home
Minister should have known that this ques-
tion will be raised here. Shri Pilot had
visited Madras but even then he is not
present in the House. Even Shri Chavan
is not here. Who is going to reply on be-
half of the Government ?

[English]

THE MINISTER OF WATER RE-
SOURCES AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI VIDYA-

CHARAN SHUKLA) : Sir, I will convey
the feelings of the honourable House and
honourzble Members to the Prime Minis-
ter and the Home Minister, I am sure that
the statement would be forthcoming from
them on this ma'ter.

SHRI ATAL BIHARI VAJPAYEE:
When ? (Interruptions)

SHRI VIDYACHARAN SHUKILA : As
soon as we get sufficient material in our
hand, we will come forward and inform
the House. We will certainly share the in-
forma:ion with the House. .. (Interruptions)

[Translation)

SHRI MADAN LAL KHURANA : Such
a serious incident has happened. When the
statement is going to be issued ?

MAJ. GENERAL (Retd.) BHUWAN
CHANDRA KHANDURI (Garhwal) :
Mr. Speaker, Sir, please ask them at what
time they are going to make the state-
ment ?. . . (Iuterruptions)

MR. SPEAKER : Look, if you feel
happy in speaking, then vou can continue
to do so.

(Interruptions)
[English)

MR. SPEAKER : I cannot allow vou
to talk in this way. Please sit down. Mr.
Minister, the statement has to be made
today itself. Please get the information
and ask Minister to make the statement,

SHRI D. VENNKATESWARA RAO
(Bapa‘la) : Mr. Speaker Sir, on 7th
August, a murder took place in Hyderabad
in the very heart of the city during a
marriage function. The murdered person
was not an ordinary man. He was a sitting
MLA and he was a former Minister too.
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His name was Shri Shiva Reddy. He was
an elected MLA for three terms. He was
the district head of the Telugu Desam
Party in Cuddapah District.

Sir, this man was attacked several times.
He was first attacked on 8-5-1991 at
Jammalamadugu in front of the revenue
office. He was again attacked with bombs
in 1992 in front of a police station. He
pleaded several times with the State Gov-
ernment that he should be given security.
But the Government security was with-
drawn on 13-7-1992. Later on, he went
to the court on 9 Decumber 1992 seeking
additional security. The court also ordered
the Government to give him additional
security. He made several representations
to the State Government to implement
the court orders. 1In spi‘e of all this, the
Government did not give him any secu-
rity. On Friday, the 6th of August, this mat-
ter came up for discussion in the Assembly
and he pleaded once again that the Gov-
ernment should provide him additional
security. But *he Home Minister of the
State Government refused to give him any
additional security. Then all the Opposi-
tion parties in the State Assembly demand-
ed that he should be given additional secu
rity s'ating that while Sarpanchs and even
those who are below the rank of Sarpanch
are given security if they happen to be-
long to the ruling party, it is refused to
opposition party members, even if they
happen to be MLAs. This representation
was made by all the opposi‘ion parties in
the Assembly. Finally, the Speaker gave
an order from the chair that he should
be given additional security.

But immediately, within 24 hours after
this incident in the Assembly, Mr. Reddy
was killed brutally in the very heart of
the city in broad daylight at 12 noon on
7th of August. The Home Minister of the
State is also from that district. Before

implementing the order of the Speaker, he
sont a message to the culprits to advance
their murder plan. So, the murderers, re-
sorted to this ghastly attack in front of
thousands of people. This happened with
the connivance of the State Government.
The State Government has not reacted in
any way till now....(Interruptions)

SHRI M. G. REDDY (Chittoor) : Sir,
he is misleading the House. The murdered
MLA was provided security. He was given
two gunmen by the State Government and
he had also kept his own private gunmen.
But on that day, when he left for the
Galyanamandapam, he asked his gunmen
to stay back at the MLA quarters and
attended the marriage alone, without any
security. Had he taken his security per-
sonnel along wi*h him, this unfortunate
incident would not have occurred. The
hon. Member is misleading the House.
Moreover. the murdered person was also
involved in several criminal cases. which
are still pending in Higch Court and other
courts. . ..(Interruptions)

SHRI D. VENKATESWARA RAO:
Sir, another MLA, Shri Venkata Rao and
a former Deputy Speaker of the Lepisla-
tive Assembly., Shri Survanaravana Raju
were also injured in this brutal attack.
This is nothing but a collusion of State
Government with the killers. I would say
that the Government is not discharging its
duty properly.

We demand that the Home Minister
should be brourht to book for this criminal
assault and the State Government should
be dismissed. We also want that a sifting
High Court Judge should inquire into this
matter and take appropriate action.

MR. SPEAKER : You have made all the
points, Take your seat. I think the Gov-
ernment will make a Statement today or
tomorrow on this also.

(Interruptions)

—



